
 99  Papers  bole
 Teh  (०  हाल  Majhi)}

 wader  sub-section  qa  of  section  6792
 og  the  Compantnes  Act,  1986:

 da)  (i)  Review  by  the  Govern-
 ment  on  the  working  of  the
 Hindustan  Organic  Chemicals
 Limited,  Rasayani  (Maharash-
 tra)  for  the  year  ‘1974-75,

 di)  Annual  Report  of  the  Hindu-
 stan  Organic  Chemicals  Limi-
 ted,  Rasayani  (Maharashtra)
 for  the  year  ‘1974-75  along  with
 the  Audited  Accounts  and  the
 comments  of  the  Comptroller
 ang  Auditor  General  therecr.
 {Placed  in  Library.  See  No.
 LT-062/76.]

 <b)  (i)  Review  by  the  Govern-
 ment  on  the  working  of  the
 Indian  Drugs  and  Pharmaceu-
 ticals  Limited,  New  Delhi,  for
 the  year  1974-75,

 ६३)  Annual  Report  of  the  Indian
 Drugs  and  Pharmaceuticals
 Limited,  New  Delhi,  for  the
 year  1974-75  along  with  the
 Audited  Accounts  and  the
 comments  of  the  Comptroller
 and  Auditor  General  thereon.

 [Placed  in  Library.  See  No.  LT-
 10163/76).

 (2)  A  statement  (Hindi  and  English
 versions)  under  proviso  to  sub-section
 (2)  of  section  6  of  the  Tariff  Com-
 mission  Act,  95l,  explaining  the  rea-
 song  for  not  laying  before  Parhament
 within  the  prescrihed  period,  the  re-
 port  of  the  Tariff  Commission  on  the
 price  structure  of  Industrial  Alcohol
 which  hag  been  submitted  by  the
 Commission  to  Central  Government  05
 19-2-1975.  [Placed  in  Library.  See
 No.  LT-0364  (78),

 ANNUAL  Rerorr  or  Tamitnapo  Aoro-
 Inpusrates  CORPORATION  LrD.,  MaunAs

 For  1978-74  anp  Fertmiztr  (Move-
 pte  Comrnot)  Amr.  Onra,  976

 JANDARY  ,  078

 (SHR  PRABHUDAS
 PATEL):  I  beg  to  lay  on  the  Table—

 2)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 Of  the  Tamilnadu  Agro-In-
 dustries  Corporation  Limited,
 Medras,  for  the  year  ‘1973-74
 along  with  the  Audited  Ac-
 counts  and  the  comments  of
 the  Comptroller  and  Auditor
 General  thereon,  under  sub-
 section  qa  of  section  69A  of
 the  Companies  Act,  95¢.
 [Placed  in  Library.  See  No.
 LT-065/76.]

 (2)  A  copy  of  the  Fertiliser
 (Movement  Control)  Amend-
 ment  Order,  3976  (Hindi  and
 English  versions)  published
 in  Notification  No.  G.S.R.  3
 (EZ)  in  Gazette  of  India  dated
 the  5th  January,  976  under
 sub-section  (6)  of  section  3  of
 the  Essential  Commodities  Act,
 1955,  [Placed  in  Library.  See
 No.  LT-066/76].

 COMMITTEE  OF  PRIVILEGES
 SIXTEENTH  REPORT

 SHRI  N.  K.  P.  SALVE  (Betul):  I
 beg  to  lay  on  the  Table  the  Sixteenth
 Report  of  the  Committee  of  Privil-
 leges.

 32.03  hrs.

 CONSERVATION  OF  FOREIGN  EX-
 CHANGE  AND  PREVENTION  OF
 SMUGGLING  ACTIVITIES  (AMEND-

 MENT)  BILL*

 THE  MINISTER  OF  STATE  IN-
 CHARGE  OF  THE  DEPARTMENT  OF
 REVENUE  AND  BANKING  (SHKI
 PRANAB.  KUMAR  MUKHERJEE):

 I  beg  to  move  for  leave  to  intro-
 duce  ४  Bill  further  to  amend  the  Con-
 servation  of  Fdrelan  xchange  atd

 *Pablished  in  Gazette  of  India  Extraordinary,  Part  Ii  section  a,  dated  20776.


